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- 	 CETRAL ABMINISTRATIVE TRIBUNAL 
• - 	 ERNAKULAM BENCH 

-- 	-, 	- 	 O....A.NO. 447/2.005 	-. 

Monday this the 3rd day of April 2006 

CORAM: 

FJON-BLE --  MR. N.RAMAKRISHNAN D  ADMINISTRATIVE MEMBER 

I 	 ared 53yars, SAD. V.K Ankapan, 

	

- 	Capeer, }2, NW&dad 	zato, Naval. Base, d-4, 

Redhg it Vell1 aHLse, S.Cbttr.p.O., Edii -6782027. 

	

2.. 	J. Imy, aged 4yers, JYo, Praniu Pan ker, USI 

ateiztl Orga tk Naval Baa; 147dI -45 

- Re  sidhg at Jiela avai, Pow-viby Vei, Yodi -682 0O6. 

KT. V1J ayan, aged 55 years, Sb. 1hev (N3w ASI, 

Mterial gaath Naval Ba Wd -4, 

d 	at Kawmairs 	C ppanam, Paigad P.O. 

5CM- Smbranidzyzn, aged 5 Sb. Narayanan Lab (SS) 
Mateflal ozgam&adm Naval Base, 1d -4, 

Rer4dlrg at S 	jpTam Qny, Pachalan Icochi -12. 

 KA Lrars, aged 52 ayears, Sb. KK Abdü!lakttY, 	UdaU, 

Msteaial oi9w&--du-m1N NavalBse, Kthi -4, 
- 	- 	 - Redhi 	at HN. 3/44 BN1ai 	, Fort TthL 

 Kmialwso J4mpK aged 4 year . Sb. P.V. Joseph Pal3rter, I 	- 
• 	

• 

Residhig at Thdcel Hse, Eoor West. P.O., Thsthzra. 

• 	 7. KN Ilivakaran, aged 5ars, -S/c, Nawi, Lab (85), 

Material (athati 	Naval 	se, }bthi --4, 	. 

• Iesklhg at yJ 	il Hoa, (rrlur, Kd. 

. - AY. Issac, aged 43 years, S/c. A.L Varka'y, Carperde (US) 

Material Orgwlzatkv, Naval Ease, 	di -4, 

- Residh 	at Arakkal Ise, CinkludakM Road, 1rrsuiør. 	 . -. 

9. T.P. George, aged 56 years, Sb. Pater, Carpenter, 

Material Oation Naval Base, 	d-4, 

at flIdth 	se, Nattec.P.O., Marad 

j, 	d 	sbc. 	 Lab (8$) 
Material oMatftatimi, Naval Base, Kbchl -4, 

esklk, at i4nhikkntth P19WRIQanaz, Mnakal, Ftram. 

 K Rajapprn, aged 59-years, S/c. irkmj, 	krian', 

Material Orga 	atc, Naval Base, YodA -4, 

Resd 	at V 	...pra1* FLkI, 	putha. P.O., 

Alapp. 	 - 

 
PA. George, aged 52 years, S/c. 	Lab (55) 

- Material orgawsafion, Naval Base, Idi7-4 
- 	. ResidT 	at Pladu He, 	JarØil, Iodi -682007.. 

 ET. 	evasa 	aged yers, 8/0. Tkappn, Lab (88), 

• 
Mtethd OLatki 	Naval  

-d 	t 	nthruLh H, I 	aa1rry, Nybalafl( 

I- . 	. 	 - 	• 

unim ILI 
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CK Aniika, aged 38 years, 1)/o. Kishnan, USL, 
Material Orgathaflon, Naval Base, !<bchl -4, 
RskLing at Naduilathara, (pianan P gad.P.O.. KchL 

V.K Narayanan, aged 52 years Sb. I'ishnan, UsJL 
Material OrganIZatIOU Naval Base, Kochl -4, 
Residing at Vellyaveettil Fuse, MkkadavtP.O, 
Erndakadavu, Kèchi - 682 008. 

MN Pankajaksha Pinricker, aged 54years.S/o. Narayana llal USL, 
Material Organizatkmi, Naval Base, Kbdt-4, ResIdhV at 
Vallyasseri Mana, Anika, Market.P.O., Vaikkon Ittayam 

AIbacker, aged 56 years, Sb. Mohanirnd, Lab (SS), 
Material Organization, Naval Base, Koch -4, 
Residing at Aiyan Tharayll House, Nettoor, KochL 

MV. Rajappan, aged 36 years, Sb. Vekaiürn, LL 
Material Organization, Naval Base, Kochl-4, 
Residing at MmAdyoorlmnam P.O., Panthalam, Kottayani. 

KN. Raju, aged 49 years, Sb. Narayanan, A-Paher, 
Material Organization, Naval Base, Koch -4, 
Residing at 1aeI Ibuse, Afiftaninulm. P.O., Kottayarn. 

Ky. Sudhan, aged 41 years, 5/0. Velayndhan, IJSL 
Material Organization, Naval Base, Kochl -4, 
Residing at Piithhara House, aii1avaor, Kochi - 20. 

R. Venkltachalan aged 35 years, 5/0. Rangaswanr, 
Material Organization. Naval Base, Koch -4, 
Residing at 91h  Room. Koloth Mukku, Kochi - 682 002. 

P. Babtk aged 47 years, 5/0. Padnwabhau, USL, 
Material Organization, Naval Base, Kochi -4, 
Cheruvelli Mzlmkkathil House, Thekkadry, Kollain 

V.T. Peter, aged 311 years, Sb. 11ns, LL 
Material Organization, Naval Base, KocIi-4, 
Resklhig at Veliparanihl House, Vathuruthy, Koch -29. 

Robert. Rgardeo, aged 52 years, 5/0. Joseph, US] 4  
Material Organization, Naval Base, Kochi -4. 
Residing at Pathisseny, Pallw-utl, Koch - 682 006. 

MS. Vasu, aged 56 years, S/o. Sankaran, USL 
Material Organization, Naval Base, Kodti -4, 
residing at Mathirapilhin House, Nettcor.P.O., Maradu. 

A. Rannu, aged 51 years, S/ó. Ayyathntty, Carpenter, 
Material Organization. Naval Base. Kodi -4, 
Reskihig at Kiilunihil House; Binani Road, PaJJurutlr, Nodij  

KM Joseph. aged 38 years, Sbo. Mathan, USL 
Material Organization, Naval Base, Kochi -4, 
Residing at Kalathiilveettil House, Peruuawjor, Kocbl -15. 
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kC.Sivadasan, S/o ChcThi USL, 
Material Organization, Naval Base, Kochi-4, 
Residing at Appeneth House, Kundannui Maradu P.O. 

T.V.Ramadevan, S/o Velappan SSL, 
Material Organization, Naval Base, Kochi-4, 
Residing at Thalkapully House, Kureekad P.O., 
Emakulam. 

K.G.Purushothaman, S/o Gopalan, Fitter, 
Auto CTW, Naval base, Kochi-4. 
Residing at Kudakuthumkara House, 
Penimpalam P.O., 
Poochakkal, Alappuzha. 

K.J.Xavier, S/o John, 
Auto CTW, Naval Base, Kochi-4. 
Residing at Kattuparambil House, 
Rail Nagar Road, Vyttila, Kochi-682 019. 	Applicants 

(By Advocate Shri K KVijayakumar) 

Vs. 

Union of India, represented by the Secretary, 
Government of India, 
Ministry of Defence, New Delhi. 

The Flag Officer Commanding - in -Chief, 
Southern Naval Command, Naval Base, 
Kochi-682 004. 	 Respondents. 

(By Advocate Shri TPM Ibrahim Khan, SCGSC) 

The application having been heard on 3.4.2006 
The Tribunal on the same day delivered the following: 

ORDER 

HONBLE MR N.RAMAKRISHNAN, ADMIMRTIVE MEMBER 

Learned counsel for the applicanbbrought to my notice Annexures A-3 and 

A-4 whichare the orders passed by this Tribunal in OANos. 632/03 and 706/03 

respectively, covering the case of applicants in those O.As.whohave made similar 

pleas and similarly situated to the applicants in this O.A.. Based on the orders of 

the Tribunal in those applications alone, the applicants in this O.A. are entitled to 

the same benefit of that order, he avers. 
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Learned counsel for the respondents agrees with the view that, the 

applicants in those two mentioned OAs are similarly situated to the applicants in 

this O.k and the reflsal on the part of the respOndents to grant the benefits so far 

tothe applicants inthisO.k arisesfromthefactthat,theyare yet to get an order 

from this Tribunal on similar lines. He added that the instructions he has received 

were to the effect that; the benefit cannot be extended to the applicants in this O.A. 

suo motu till an order is received from this Tnbunal on similar lines. Under these 

circumstances, I am of the view that, the benefit should be granted to the 

applicants in this O.A.also on the same ratio of the orders passed in those O.As. 

Under these circumstances, O.A. is allowed andI direct the respondents to 

consider the claim of the applicants in this O.k for financial upgradation of ACP 

reckoning the services rendered as casual labourers for making available the 

monetary benefits (without interest) flowing therefrom within a period of sx 

mànths from the date of receipt of a copy of this order. No costs. 

Datedthe 3April2006. 

N.RAMAKRISHNAN 
ADMINISTRATIVE MEMBER 

TV 


